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OF STATE I THE 
INDUSTRY AND 

( HRI CHARAN-
(a) and (b). Ye, 

Sir. The delay in implementation of 
major projects and likely cost escalation 
is a. per the annexure. 

tement 

Scheme 
Co • ssioning date 

Original (Likely) 

(c) lippages have occurred mainly 011 
acco tnt of the failure of construction agen .. 
ci and equipment suppliers to keep to 

e time schedules. Both SAIL and Gov· 
erriment are clo ely monitoring the per· 
formance of implementing age&1lcies who 
have been a ked to augmeJllt their re our-
ces for speedier execution. 

Estimated cost (&8 in crore) 

Sanctioned (Revised) 

I . Bokaro Steel Plant : • June 1979 July 1963 R.s 947.!;z4 
(Mid. 1974) 

Rs 1,619.33. 
(April I 98!;z) 

(i) 4.0 MT Expn. excluding 
Cold Rolling Mill (CRM) 
4·0 MT with CRM Dec. 1982 June J984 (included above) 

(ii) Meghahturburu Iron 
Ore Pr~ject 

March J 981 Sept. 1983 5 I .39 
(1St Qtr '77) 

(iii) Captive Power . . Dec. 1983 Jan. 1984 75·94 
(I Qtr '78) 

120.84· 
(IV Qtr . 1981) 

II Bltilai teel PlanJ : 

4.0 MT Eli:pn. Pha'lc-I Sept. 198J March 1984 937.70 
(I Qtr 1974) 

1600·5· 
(IV Qtr '81) 

Phase-II June Ig83 Dec.1984 (included above) 

III Rourkela Slul Plant : 

Silk n Steel Proje t Jan. 1981 March 1983;: 109. 73 
(I Qtr '76) 

J54 ·81 * 
(April '81) 

IV. Durgapur Steel Plant : 

Cpative Power Plant . June 1983 1farch 1984 54.91 
(I Qu-. '78) 

82·4·7 
(II Qtr '80) 

'-Estim.ates yet to be approved. 

Letter of intent of Moped 

950. SHRI TARIQ ANWAR: Will the 
Mini"ter of INDUSTRY be pleased to 
Jay a statement showing: 

(a) the number of the propo a]s recei-
ved by the Mini try of Industry (SIA) for 
the is ue of letter of intent for the mopeds 
date-wise and regi tration num btlr-wise in 
chronological order during the first six 
months of 1982; 

(b) which of these applicants have been 
is ued the letter of intont or approved by 
th Lic n':)ing ommitt e; 

(c) the number of the proposals whic~ 
C::lme up for consideration before the Com-
mittee for approval but were deferred 
without a signing any rea on; 

(d) whether it is also a fact that the 
proposals that were deferred have mot 
been considered whereas those submitted 
afterward and that too by the MRTP 
and other big companies were not only 
brought for consideration but were also 
approved; and 

(e) the total capacity for which Gov-
ernment would is~ue the letter of intent 
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during 1982, and the detail of the appli-
cali n pendiL'lg technical crutiny? 

THE MINISTER OF INDU TRY A 
TE L AND MINE (HRI NARAYAN 

DA TIWARI): (a) to (e). Dudng 
lanu ry-Jun, 1982, 9 applic lion f r 
the grant f Leter of Intent/Indu trial 
Li en e under the Indu trie (Develop-
ment & Regulatlon) A t, 1951, for the 
manu(a ture of moped were r gi , tered 
in the ecretariat f r lndustrial Appro-
va] . Out of the e., two applicatioos hav 
inee been rejected and · the remaining 

seven application are at various -stage 
of on, ideration. a e are never defer-
red by the Approval 'ommitree withollt 
adequate rea on. Licen 'ing Pro edures 
have been streamlined to enSllre that all 
pel"'ldin lt application are con idered and 
di. po ed of expeditiously as possible. n ... -
tails of pending application are not divul-
ged until Government have taken final 
de i ion thereon. Particular of appro-
val letter, when i sued, are publi hed in 
the 'Monthly Newsletter' brought out hy 
the Inok n Investment Cl"ltre. 

Annual quota for licen ing of capaci-
tie for different inou trie'S are not fi ed. 
Li en ing of capacity depcnd~, among other 
things, on the demand projectiom, e lent 

f implementation of the licence /Ietter 
f intent already is lied with rdcrencl! to 

Ih d gree of reali sation of the licensed 
capacity and urilic;at ion of inswlled capa-

icy, techni 'nl . oundnes of the propo~al 

and apability of the appli aflt. 
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